FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Inselvency and Bankruptey Board of India (Insolvency Resolution Process for
Corperate Persons) Repulations, 20016)

FOR THE ATTENTION OF THE CREDITORS OF M/S, VARRON ALUMINIUMM PRIVATE
LIMITED

| RELEVANT PARTICULARS

| 1. | Mame of corporate delitor

M/5. VARRDN ALUMINIUMM PRIVATE
LIMITED

| 2. | Date of incorporation of corporate debtor

180202008

3. | Authority under which corporate debtor is | REGISTRAR OF COMPANIES, MUMBAL
i incorporated / registered Under the Companies Act 1956 +
4. | Corporate Tdentity Moo / Limited Linbility | UZ7310MH2Z003PFTCIS0039

[dentification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor

403, FLOOR-4, SHREE KRISHNA BUILDING,
SANT GADGE BABA MARG, OFF
DADASAHEE PHALKE ROAD, DADAR,
MUMBAI-4(4MI14.

6. | Insolvency com mencement date in respect of
| eorporate deblor

27112019 - Date of Order,
3(¥11/201% — Date of receipt of copy from NCLT

' 7. | Estimated date of closure of insolvency
resolulion process

180 days from date of commencement of resolution
process which is May 25, 2020

8 | Mame and reg'lqtraimn number of the
ins:-l}hen:} professional acting as interim

LAXMAN DIGAMBAR PAWAR
REG NO. IBBLIPA-003/TP-NOMB01 5201 7-18/10104

q, .-"ndd rngn and e-mail of the inferim resolution
professional, as registered with the Board

FLAT MO, 16, FIRST FLOOR,
BHAKTI COMPLEX, BEHIND
DE. AMBEEDKAR STATUE,
PIMPRL, PUNE-411018

Mobile No. ¥921516368, 9422327957

Email - cmapawarl@gmail.com

1. | Address and e-mail to he used for
correspondence with the interim resolution

professional

FLAT NO. 16, FIRST FLOOR,
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PIMPRI, PUNE-411018

Mobile No. 9921516368, 0422327957

Email — cmapawarl@gmail.com

to act as Awuthorised Representative of
creditors in a class (Three names for each

| 11. | Last date for submission of claims 1471222009
12. | Classes of ereditors, if any, under clause (b) | N/A
of sub-section (6A) of section 21, ascerinined
by the interim resolution professional
13. | Mames of Insolvency Professionals identified | N/A

I ' representatives are aviilable at:

class)
14. #) Relevant Forms and Web link: - hitps:/ibbi.gov.inhome/downloads
b} Detuils of authorized

Physical Address: - N/A

Notice is herchy given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the M/S, VARRON ALUMINIUMM PRIVATE LIMITED on
27/11/2019.

The creditors of M/S, VARRON ALIMINIUMM PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 14/122019 to the interim resolution professional at the address
mentionéd against eniry Mo, 10 Py

The financial creditors shall submit their claims with proof by electronic means only. All other ereditors
may submit the claims with proof in person, by post or by electronic means,

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
au{hun:e:i n:prrgun[ﬂti'r'e from among the three insolvency professionals listed against entry No.13 to act

ify ¢lass] In Form CA, :
shall attract penaliies.
ey

XMAN DIGAMBAR PAWAR
ame and Signature of Interim Resolution Professional

Dhste — 3W117201%
Plice - PUNE



